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DR. NAGEN SAIKIA: Madam, I
want to seek one clarification.

THE DEPUTY CHAIRMAN: I think
he gave a very elaborate reply. I
doubt if he has left any point. You
can go and talk to the Minister in
the Lobby.

DR. NAGEN SAIKIA: Madam,
through you, I want to ask only one
question. May I know from the Mi-
nister whether he would take any
steps against the Surya magazine
where some allegations have been
made against the Home Ministry.

SHRI SANTOSH MOHAN DEV:
Madam, we are strong believers of
the freedom of the press. If we have
to go like that then we will find hun-
dreds of cases. You know very well
that the Press is not very happy and
he does not know the background of
Surya magazine as we know.

Modernisation of steel plants in
public sector
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THE MINISTER OF STEEL AND
MINES (SHRI MAKHAN LAL FO-
TEDAR): Madam, you will excuse
me, [ would like to reply in English,
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SHRI MAKHAN LAL FOTEDAR:.

Madam, Hon'ble Members are
aware that over the past 20—30
years. our public sector  steel
plants have lapsed into techno-

logical obsolescence because of out-
dated machinery and  equipment.
This has resulted in uncompetitive
cost and poor quality of production
ag compared to international norms.
The energy consumption is also high.
The profitability of the steel plants
has thus gone down as a consequence
of their obsolescence.

Government' proposes to rectify this
situation by introduction of the state-
of-the-art technology into the public
sector steel plants. The steel plants
presently planned to be modernised
are Durgapur Steel Plant, Rourkela
Steel Plant and the Burnpur Works
of the Indian Iron and Steel Compa-

ny.

The rationale for the modernisation
of the Public Sector steel plants is to
clear the backlog in maintenance and
upgrade tchnology so as to fully ex-
ploit the existing assets in the steel
plants, These .efforts are meant to
provide better service to Indian custo-
mers through better quality steel at
competitive prices." The investments
will ensure cost reduction through
energy saving and improved producti-
vity, and will also upgrade the total
quality of operations. m

Considerable work as already been
done in this modernisation program-
me. In the case of Durgapur Steel
Plant, the definitive cost estimates
have been approved and almost all
the contracts for the major turn-key
packages have been awarded. For
Rourkela Steel Plant, Government
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have approved Phase-I' of the moder-
nisation project. In the case of IISCO,
basic engineering studies are under-
way, and the preparation of a Detail-
ed Project Report has also started.

The thrust in this modernisation
Programme is to employ indigenously
available skills and expertise to the
fullest and also to procure whatever
equipment can be manufactured from
within the country making the time
schedule Import content is confined
to design and supply in respect pf
state-of-the-art technology and equip-
ment which are not, yet available in
India. The import content is likely
to be to the region of 20—35 per cent
of the total cost of the programmes in
each of the steel plants.

The total estimated cost of the mo-
dernisation programme to be incur-
red over the next 5 years or so is
around Rs. 1-0,000 crores. Out of this
the estimate sanctioned by Govern-
ment for Durgapur is Rs. 2,667 crores. .
The estimated cost for Rourkela is
Rs. 2,460 crores, which is being pro-
cessed for a firm investment decision.
The HSCO moderniation plan is like-
ly to cost around Rs. 3,000 crores. In
addition to this, about Rs. 1100 crores
is likely to be spent on upgrading the
production facilities at Bokaro.
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SHRI VISHWA BANDHU GUPTA
(Delhi); Madam, if you would kindly,
go through the record and see if there
is anything that is not quite right,
then you eould have it expunged.

THE DEPUTY CHAIRMAN; I will
go through the record. That has al-
ready been expunged.

*Not recorded.
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SHRI B. SATYANARAYAN RED-
DY: Madam Deputy Chairman, I do
not want to make the discussion
lengthy. I only want to say a few
words and then put two or three
questions. Most of the things he has
said. I do not want to go into all
those things. I had noted down many
points but there is no time to go into
them because I have to go, to attend
another meeting. First of all, I would
like to request the Minister. Of
oourse, Shri Ram Awadhesh Singh
has made certain allegations while'
speaking on this Calling Attention
motion. If the Minister wants to
clear these doubts, let him explain to
the House whether there is any truth
in these allegations or not. He has
got those doubts in his mind. So, he
is expressing those doubts. So, it is
fair on the part of the Minister to
clear those doubts.

Another important thing is, in order
to modernise the steel plants, the
Steel Authority of India and the Steel
Ministry might have taken steps,
might have discussed what measures
have to be taken which are the com-
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panies to which this work has to be
entrusted. I would like to know from
the Minister whether this technical
knowledge is available in th, country,
whether foreign countries, foreign
companies ar, to be approached, whe-
ther it fe necessary, whether the Steel
Ministry and the Steel Authority of
India have discussed and come to a
conclusion. That has to be cleared.

There is also a doubt that the Indian
companies have been ignored and that
foreign companies have been entrust-
ed with the modernisation work, as
a result of which ther, is large-scal«
unemployment. And public compan-
ies, especially all the public sector
construction and manufacturing com-
panies are starving, and they are
facing unemployment problem. And
the Steel Ministry and the SAIL are
allotting the modernisation jobs to a
multinational companies consortium,
which is a broad day-light robbery of
the nation's wealth. This allegation
is there. I would like to know whe-
ther Indian public construction com-
panies have been ignored, whether
there is such a large scale loot of the
nation's wealth. If it is so, if there
is any truth, the Government must
take all necessary steps to see that
Indian money should not be looted.
No country, no party, no government
will allow such things t, happen. So,
I would like the Minister to clarify
and satisfy this House and the country
as a whole.

Secondly, I would like to know from
the Minister whether the Steel Minis-
try has created many public sector
companies in order to improve them,
modernise them and all these things.
I think these things have been orga-
nised by the Steel Ministry and the
SAIL.

The Research and Development Cen-
tre' for Iron and steel was set up in

1973 to provide the latest' technology
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to the steel Industry so that in future
the Indian steel Industry should not
be in need to seek technical know-
ledge from outside.

Secondly, the Metallurgical Engine-
ering Consultants, that is, MECON, is
controlled by the Steel Ministry.

The SAIL has the latest equipment
and the Ilatest design with enough
staff which is able to design two steel
plants at a time.

The third one is the GET, Centre
for Engineering Technology.

Information about these things I
have got. The Steel Ministry, the
Steel Authority of India created these
organisations. The work was entrust-
ed. But later on it seems that the
work that had been entrusted to some
of these organisations, has been re-
jected and refused. I do not know
the details. But, I would like the
Minister to clear these doubts.

Originally, the MECON had given
a design for the modernisation of the
Durgapur Steel Plant, which should
have cost Rs. 900 crores in 1984.
Later on, with some more additions,
and modernisation, it increased to Rs.
1,300 crores. But the MECON design
was bypassed and rejected by the
Steel Ministry and the Steel Authority
of India, and the design and the con-
struction for the modernisation work
was allotted to a German company
which has formed a multinational
consortium. Now, it -would cost Rs,
2,668 crores. These are some of the
things which are there on the record.
So, it is but proper on that part of
the Minister to clairfy these things.
When under an Indian company there
can be a lesser cost, why should we
entrust these things to a foreign
multi-national company? Mr. Ram
Awadhesh Singh has already spoken
on the cost question that by taking
this work of modernisation there is
an escalation of cost and loot of
money. The allegation is that the
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money has been looted by the multk-
national companies. So, let the Minis-
ter clarify these things and say how
he is going to modernise and increase
production in th, steel industry with-
out putting the nation into trouble.
The Miniser in his statement has said
that our plants have become useless
and production has become less. There
is need to modernise the plants. We
welcome all steps should be taken to
modernise the steel plants. Unless
they ar. modernised and the steel
production is increased, enough steel
will not be there for the country
progress. But at the same time the
Steel ~ Authority and the Ministry
must take all necessary steps to ensure
that there is no loot. I request the
Minister to clarify all the doubts
which Mr. Ram Awadhesh Singh has
expressed during the diseussion.

Moreover, there should not be any
unemployment and the workers who
are unemployed in different steel
plants should be absorbed. The wor-
kers working in the public sector
construction and manufacturing com-
panies should not be deprived of em-
ployment in the name of modernisa-
tion by entrusting the work to the
multi-national companies. So, far as
our employees and workers are con-
cerned, they should not be put to
any trouble and should not be re-
trenched. {Moreover, these companies
which are in existence should have
full work. I would give one instance
and then I will finish. The public
sector construction company had to
approach the Birla companies to get
their work because they are not-
having work. Such a situation should
not be created in the country. It is
most regrettable and deplorable. So,
all steps should be taken to see that
public sector construction companies
are not put into trouble and there is
no unemployment and loot by entrust-
ing it to the multi-nationl companies.

THE DEPUTY CHAIRMAN: There
is the name of Mr. Mostaf, Bin Qua-
sem. CPM and als, of Mr. Mohammad
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toa Public
Importance

told me his plan for that purpose.
Madam, as You are well aware, the
steel industries in public sector were
running o, loss. Now those losses
have been wiped out, the past losses
have been wiped out.

ot um waaw feg: e A
wiqw feadr agr & @@ ar e
difwo | fgEl 3w Y saar &1
qe femr, it Adg § STET W9
SEAz 7 @ 21 (swwwm)

SHRI JAGESH DESAI- You please
sit down. I will explain to you. Lis-
ten to me. (Interruptions) You will
not understand anything. Please lis-
ten to me. (Interruptions) 1 have
studied nthe subject very well, in
detail. I am prepared to discuse if
with you outside, not here. I know it

ot v qaew fagc OF g
AT ™Y A1 IF 52 (vowam)

SHRI JAGESH DESAI: Please lis-
ten to me. You do not understand and
you want to interrupt;, I know the
subject very well. (Interruption) X
do not have much time to speak. II
the Steel Ministry is being discussed,
I can bring all the facts before this
House. But one thing I must tell
you now. In just the last nine months,
the production of steel has gone vp
by 10 per cent and that is because of
the various measures of productivity
taken by the Chairman. This time the
profit has gone up to more than Rs.

300 crores. The losses are wiped but

SHRI JAGESH DESAI (Maharash-I do not want to talk about that. But
tra); Madam Deputy .Chairperson, firstbecause he has mentioned the name
of all, I would like to, keep the record of Mr. Krishnamurthy, I must...(In-
very straight. There were some re-terruption) .

marks made against Shri Krishnamu-
rthy, the Chairman of SAIL, i was a
member of the Public Undertaikngs
Committee and I had often had the
advantage of hearing the views and
seeing the work of Mr. Krishnamur-
thy. He was so confident that we
would be able to achieve the target-
production in due course and he also

i waim Tox: @7 @
oAy %mm # a‘!“g!mﬂ% L L
(vazee )

SHRI JAGESH DESALI: I will speak
whatever 1 want. (Interruption) 1
know. You sit down.
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&t ur wraw fag: a2 Farsx
syg I & fsaar AT AEr)

SHRI BAM AWADHESH SINGH:
He if misleading the House

T AT 6T T WE 43 T34
fear woar. .

THH DEPUTY CHAIRMAN: Ho
cannot answer. The Minister will ans-
Wer.

o T AT w9y @ ¥ femzd
w Pt o oo SO w7 Sawr
TiT AT St 2 ET L o 3 FqrEA )

SHRI JAGESH DESAI; That is not
my job. That is the job of the Minis-
ter. Madam, the Public Undertakings
Committee had given a recommenda-
tion as regards the extension of the
tenure of the Chief Executive. Those
officers are doing excellent work.
They should not be disturbed for
five years, but they should be given
extension. Here is a case of such good
officers. I am proud of such officers. If
we have such officers, then the public
sector will reach the heights that we
want it to.

&t oW yagw fag: wEo
g faa aw 912 § S @' 91

st wiw gang: o TF gar T8
g7 4% w7 wowr fmdr ¥ 2
faz stt m7T ars 2@ 1 F sy
xag TP g wRU IR afwa

g) ufses FRT 999 T8 I &1
T ¥ fou #§ ghwr werar vgr g
%ﬂmﬁsmml‘éﬁﬂﬂm
&}H .
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g afems FFRT &t w3 A
10 BT AT FT AT §F0 g2
¥ Tow twg § Favd T WA F

@L Ux W ST %
fwar & | WU _w@T §
qm e @iz §ogWmr #

I wag the convener of the group
the PUC and they put before
that only one mill was sanctioned as
the second mill would be commissioi
ed if they extended the plant, ar
they said that they were very hapi
that after our visit the second mi
was going to be operated. So, this
what we are doing in the public se
tor and to say that we are helping tt
private sector is wrong and is "
correct at all. Why should we inva
thousands of crores of rupees in th
public sector if we wanted to hav
the private sector? But there is on
thing.  Fo, many years the steel in
dustry was incurring losses and it was
not properly maintained and it re
quired modern technology to brin,
down the cost. The cost of productioi
is higher in India, much higher thai
the cost in other countries. That 1
why many public sector units them
selves want to import steel because bj
that process they can bring down theij
own costs. But I am sure that after
this modernisation, the cost of pro
duction will come down and we would
be able t, compete even in the foreigt
markets. We want such projects te
be established. But, at the same time,
I would like to pose some questions
to the Minister. I am sure that with
the adoption of this policy by the Gov-
ernment that wherever equipment is
available within the country with
other public sector units, they should
take it. I am sure this will help in
bringing down the cost. As regards
the import content, it is said that it
is likely ty be in the region of 20 per
cent to 35 per cent of the total cost
and it will be for five years or so. But
most probably the technology in this
country after five years will be such
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that it may not, be required. So, I would like to
know from the honour- able Minister whether in

future this

also will come down from the expect- ed 20-35
per cent so that foreign ex- change can be saved
and how much foreign exchange you are going
to save or you are going to spend less. If this is
not done, then we will have to pay about five

thousand crores or BO while today we are paying

only Rs. 1,500 crores. But by spending this

much money now, you are going to save much
foreign exchange and that is why I commend thi

technology. I am thankful to Shri Ram

Awadhesh Singh ter raising this matter and to
the honourable Minister for thi state- will assurg
us that whatever equip- ment is available with
the other indi- genious public sector units will b¢

taken for modernisation. The Min- ister has
already said in the state ment—and I would
quote only one para—TIike this:

"The thrust in this modernization
programme is to employ indigenous- ly
available skills and expertise to the fullest
and also to rocure whatever equipment can
be manu-
factured within the country making th, time
schedule. Import content is confined to
design and supply in respect of state-of-the-

art techno- logy and equipment which are not

yet available in India. The import content is
likely to be to the region of 20—85 per cent

of the total cost of the programmes in each of

the steel plants."

I am quite
these steel plants will
the dream of Pandit

my will be realised by this kind of
action.

vit, these words, I support the
action of the Government.

SHRI VISHWA BANDHU GUPTA:

Madam, I want to have just one

moment, if you permit me.

[12 MAY 1989]

sure that within five years
work well and
Jawaharlal

Nehru of the public sector achieveing
the commanding heights of the econo-
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Madam, Members from both sides of
the House have not questioned the
very basic point about modernisation
and I think that is what the calling-
attention was about. From both sides,
all the Members are for modernisa-
tion. But the question was only about
the cost, and it was whether we have
gone speedily enough and whether the
costs involved in this modernisation
have been less as they should have
been. This was the question. All T
want to say, Madam, is that we must
not lose sight of the 21st century. We
are approaching the 21st century. As
Mr. Ram Awadhesh himself said, the
measure for any...

7

THE MINISTER OF STEEL AND
MINES (SHRI MAKHAN LAL FOTE-
DAR); Madam, I am happy...

ot uw gaan fag : 2w A w0

| QY & fav W7 Teargk ot

0y fam wy Imn qC T
wrgaafaae ., (mlt) R
q%‘rgramﬂia §murxm”r
of #ara £T @ & @ fwe =qw
FY AT L7

st vm wrdw Vay: T @
9 | ' .

aﬁfmqﬁm a‘raaﬂ,
RERN I X L 19
um'gi’wmaﬂ@é‘awﬂwa

7§ gy T fAsder )

T o g g 5w WX

v 21t 7l W o @ & AWK gD
far&ar&ww?%% T AT §
g g w0 {5 @& Nysws Iawi
AT gr. T A J W Ty F
faz fa 2w fadqw 9@ st ow@ §
ar 7@ o Wr ¥ 9¥ TrgvawA ¥
zefgy sgrr 7w S S sEN
FH @ D swrrerer & sefay

# smw T fafaedr & 3y
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€ gt wmgw falfaee qrea
wifma WX FaE gifewar & a7
€ a1 9w siforw F1 Fofr H WA
gl wig A & wwAwc g v ow@w |
gaHT ag
ad aiw g e @9 #ed Sft @an
A T T8 TEX GT aeir &
HE 4gn | gET 2@, A faiusT
97 w1 fa% agl 9% fwur T@y )
LIGHE S I -’ﬂq.T £ ET are
i Mme 3 2 fag wa i
g ﬂa@%amaﬁw%m HET
2, TEH A 90T =T F 5T T 2
¥ "TF WA d@ g ST WO
a8 o faae ared w1 wEET faur )

SHRI MAKHAN LAL FOTEDAR:
Madam, I am very happy, rather de-
lighted to..,.,:

t

ot T wwdn Ty o PR W
g § HJ:]'!T agt TEw A1 oy
Tl |

Feawmafy 0 w9 wr @i
Tomdt aiaia dmr &

SHRI MAKHAN LAL FOTEDAR:...
to have this motion before this House
on the modernisation of integrated
steel plants in the public sector.

Mr. Ram Awadhesh Singh has rightly
said that the motion has been moved
at a time which is the fag end of the
day, of the session also. I would have
liked such motion to come on the first
day itself or in between. I will try...

st oy wadw fag o w dow
H dqi g

ot fava @y mear o oaTs A
sraTa A it

[RAJYA SABHA]
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TEl W & AT W F T AT
' 21 fax o9 a9 fy 70 gwa

[ aTa 2 | W 8

SHRI MAKHAN LAL FOTEDAR:
Madam, I said these words intentional-
ly and purposefully because aH of us

-3 (ﬁ}cﬁ

represent certain States. He repre-
sents a State. All of us represent
States. We have certain obligations to-

wards the States. This House has to
show its maturity. Let us on this day

not create heat. But let us create
light. This is my request to Ram
Awadhesh Singhji and others. I am

happy to note that he hag raised -cer-
tain points. I will try in my own hum-
ble way to dispel those  impressions.
I was delighted to hear from a per-
son like him the name of Pt. Jawahar-
lal Nehru who was the architect of
modern India. What he gave t; us
was not only Parliamentary demo-
cracy, the system as such, but the first;
thing he gave was steel and energy as
the basis for building the nation. Steel
production is a must for the nation.
The industrial heart of the nation
throbs with the steel industry. Steel,
as such, is a dynamic input of the in-
dustrial development of the nation. 1

am aware of all the difficulties that
we have gone through. Perhaps Ram
Awadheshji and some other Members

are also aware what we faced in the
first decade of our independence and
what we faced in the early or in the
mid 50s. Many countries, in the world
were saying that steel industry is a
sunset industry. Even now many coun-
tries are saying that steel is a sunset
industry. Why? They do not want us
to produce steel. They want that they
should produce steel and sell it to us.
That is why in the 50s Pandit Jawahar-
lal Nehru took the boldest initiative
to have the first steel plant of its kind
in the heart of India, that is at Bhilai.
Bhilai has its historic importance be-
cause Bhilai plant is the first which
got support from a socialist country.
I respect the burning socialist ideas
of Ram Awadhesh Singhji. I must tell
him very frankly and in all humilrry
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hat I am more in favour of the public ector
than he claims to be. I believe nore in the
majesty of the public sec- or. I don't
believe in the propaganda )f the public
sector as a slogan. But I im in favour of
seeing that the public . lector becomes the
real base for our nation building.

grawmfa © wm mEgw |, W9
g B SrEd |

st wm emew fmg: § W9 E)

geawmafe: #i9 99 agf €|
Fawt s AW Ao ww s
AT W 4 % AT A W E AT
49 # 39 wq Ffed |

#t wm waaw feg: smia o
q# war geAr g1

ft ﬁnu WY AT
arg w8

“wisht ¥
s:rtfg:rgtqgaggl

st of gagw fag: & 1 T
¥ T WS @TAE g, WiTHT W
ﬂ!’fﬁlfarﬂwarﬁﬂzqz gt 39

E
e g armmwuata‘tomr
7@ fa= e H @i winy &
wiar ¥ Al A ¥ aw fadw

AFHT, g
at Fuid wr ¥ e 1
SHRI MAKHAN LAL FOXEDAR:

But the difficulty is that he has a dif-
ferent mirror to see and J have a dif-erenf
mirror; that is the mirror of this
country. I repeat that he sees his
own face in a different mirror. I just
would like to say that my leader, the

[12 MAY 1989]

desire, our urge,
be able to pro- duce stee} for our country, but
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Prime Minister, has made a pledge to the

country, a pledge to the nation. What i, that

pledge? That pledge is that India should

become a mighty power in the world, that
we must build India strong and self-reliant in

agriculture, in industry and in front rank

echnology. This pledge of my leader is being
attained by modernis- ing the steel plants. We

have two al- ternatives. 1 have clearly

mentioned very candidly and very frankly

that
our steel plants have become obsolute. We

have two options. Either we close the plants

and go in for massive im- ports or we
modernise the plants. We do not want to
modernise the way the other countries are
modernising. We would like that the

conventional tech- nology is replaced by most

sophistica- ted and state-of-art technology.

That is the dispute. That i th© point. That is
why certain people do not give us money for
investment in the steel sec- tor. Even now

they say that India doe, not require

modernisation by in- vesting in steel. You
would not be getting any credit because steel

can be imported from the other countries.
We hav, large reserves of iron ore in the

country. We are exporting that iron ore. Our

is that we must not only

we
must be able to export steel. SHRi RAM

AWADHESH SINGH: Export of iron ore is

very dangerous for our country.

quawiafy: TR T )
W opEL FEY R wg .o

SHRI MAKHAN LAL FOTEDAR:

We will be exporting iron ore to other

countries and I must tell you that we
ar, exporting this time also steel and
I am awaiting for the day when we
shall be one of the major exporters
of steel. That is the concept, that is

the objective behind modernisation oi

the steel plants.
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SHRI MAKHAN LAL FOTBDAR:

What does this modernisation mean?
Three things are there. I do not exact-
ly remember whether it was Mr. Ram
Awadhesh Singh or some other Mem-
ber, who asked me a question about
the Bhilai Steel Plant, that th, ori-
ginal estimate, the approved tender,
given to a certain public sector un-
dertaking was only Rs. 900 crores, and
how did it go to Rs. 2,500 crores? This
was the question that was asked, here
in this very House. I do not exactly
remember whether he asked the ques-
tion, or somebody else asked the ques-
tion.

SHRI RAM AWADHESH SINGH; 1
asked the question.

SHRI MAKHAN LAL FOTEDAR:
Perhaps you had asked the question.
I did reply that question to your satis-
faction. But I feel ashamed if any
public sector undertaking, if any pub-
lic sector enterprise becomes a white
elephant. That is the point of diffe-
rence, that I do not want to make pub-
lic sector enterprise a while elephant,
but I want to make it a race horse
(Interruptions).

SHRI RAM AWADHESH SINGH:
Would you please yield for a minute?

SHRI MAKHAN LAL FOTEDAR:
You just listen to me.

grmmly: W@y Tawt s

AT 9T FY I wT D Ry

SHRI MAKHAN LAL FOTEDAR:
I want to make the public sector en-
terprise a race horse to compete not
only locally but to compete in the
world with the most sophisticated
technology. For that I require help
from outside. I require to improve...

Y Ty wagw Vag: ooy o
Ty W R ..

Emwmfu:?raﬁaraﬁﬁ @
|
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SHRI MAKHAN LAL FOTED
I am not yielding. I am not obli
you.

uaRtafa: o I ol

ot ww wudw fag: oy
agy

guaRmie: Wy ¥ 3 @
Ul : |

st v wagw fag: dar
Laied!

graeumfy : Gur § w9

ot Tw gadgw fag: gawr
aggu TEriEaE. §, W% T
| . . .

SHRI MAKHAN LAL FOTEDA
I want that our public sector urn
taking should improve its performai
We have to take a bold step. Wha
that bold step? That is to enhance
quality, characteristics of our prod
tion. That means that the quant
of steel is to be increased. The qua
of steel has to be improved. And
has to be internationally competiti
It is my desire that our worker in
steel plant should be able to oomp
with a worker either in Japan
America or in West Germany, thai
our desire. And I hope that with 1
initiative we  are taking, our wort
will be able to compete with anybo
in the world.

The steel industry's development
such, some members have said, i
that the credit does not go to me
to the management at the corpora
office. The credit goes to the toil ai
sweat of the working class who a
working there. It has been said 1
some Members that perhaps with ra
demisation, we are going to remot
some people
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I have off and on said and empha- we had to invest more. Now what
sised in this House that with mod- we have don. t, make this system

ernisation we are hot going to make
an, retrenchment whatsoever. But
there has to be improvement in the
Bkill of the workers; they have to be
re-trained; they have to be redeploy-
ed in plants. That we will do and
for that there should be no objection.

Now, coming back to the main
issues, whether we have done any-
thing wrong. The hon. Member has
raised certain objections. He has
compared TISCO with ou, steel
paints. I must confess and confess
very boldly that we have not been
able to pay any attention in the past
On the maintenance of the plants on
purchase of equipment, but TISCO
lias done this work in a phased man-
ner...

shoaw wabwm feg: @ faar
WY, @ § qav 5T § |

SHRI MAKHAN LAL FOTEDAR
I do not want a running commentary|
I had an occasion to visit the TISC(
plant and I asked the managemen}
there. "What is you policy? = What ar¢
you doing?' and they said. Our moder}
nisation started as far back as 1974
and every 3 or 4 years we are invest
ing money. And during the last 1
yearg they have invested money and
they have been able to do it. We
could also have invested money af
that time. For examp'e, the Visak
hapatnam steel plant. We could havg
taken it up at that time. But ther¢
was a naional tragedy in 1977, and
from 1977 to 1979 nothing could be
done.  The country had to be brought
back on the rail;, after 1980. The
economy had to be brought back
the rails.  That is why there has beetl:
cost escalations.

sy wadw Feg:  wwAT O
gl ¥ faw g7 @ § . oA 9
gl gt wy affed

SHRI MAKHAN LAL FOTEDAR
The plant that could have been cons
tructed at a lesser cost at that time,

cost effctive is, I must tell the hon.
Members, I have shed powers. I do
not want to make my Ministry or my
plant a political empire, as some
others had done during 1977—79. We
have now transferred the powers. 1
cannot run a steel plant from the Cen-
tre of this House, nor the Chairman

SAIL  can run it from  the
corporate  office. It is the man'
at the shop floor whether he is

the manager or the deputy manager
why bas to take the decision, not only
for making the plant operational, but
he has to take decision for invest-
ment.

sirow exdwiay:  wreAiSAT
ot I &1 ST ¥

SHRI MAKHAN LAL FOTEDAB:
I say this in the language, the public
sector language that we call the
memorandum . of understanding. The
powers that we had or the Ministry
had, we hav. delegated these powers
to the plant managers with a view
that we fix some targets and they
have to remain accountable for com-
pleting or for fulfilling those targets.
We have given them full autonomy in
thi; regard not only for other things

but for even investments. Similarly,
in the public sector undertakinga,
there had been a difficulty. You ten-

der for some work and after one year,
the tender will be opened and it may
well take you three years to finalise this
tender and after three years you can
yourself see what would be the cost
escalation.

He has referred to MECON. I am
happy that he has some good word
for Macon as also for Mr. Laha.

He must thank us. He was retiring
at the age of 58. I requested the
Prime Minister that he should be
given an extension for two more years.
We have not given any extension to the
Chairman of the SAIL. His first ap-
pointment was for five years and, there-
fore, he is continuing. I do not want
these insinuations to be made by per-
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sons who consider themselves res-
ponsible.

What we have do,e is—of course,
on the basig Of the recommendations
of MECON—we have made certain
global and indigenous packages. They
have said that these things cannot be
procured locally. He referred to some
multinational. I do not know whether
there is any firm in Soviet Union which
is a multinational. Some of the works
have gone to the Soviet Union. (In-
terruptions)

sSiungmm iR Wl FEre
firgm ot & 7 &% ? <fgar ot E
s ot &, fafew ot &

QIR © TW qAEw oF, WOH
T ot &, st 9w 99 43 <fgw
0T qNT "W g e |

SHRJ] MAKHAN LAL FOTEDAR:
I may tell the hon. Member. Of
course, Jit is a consortium between
West Germany, and the Soviet Union.
But he must thank the Steel Ministry
and the Government of india that we
have been able to bring the East and
the West together for the develop-
ment of the country. He must thank
us for this.

He feels for the Birlas. He has a
feeling. It should be a matter of
pride for us, for the nation, that these
consortiums have chosen the Birlas
not as agents but as partners. Indian
Parties have got upgraded as partners
of foreign consortiums. Not only in
India, but many of our industrialists
are being asked to come even to the
Soviet Union. It is a matter of pride"
for us that these people are doing it.

Coming back again to the basic
issue. About the Memorandum of
Understanding, the second thing is,
how t, improve the system. I, the
case of Bhilai, he asked how did it
go up from Rs. 950 crores to Rs. 2,500
crores. Today, we have to hold some-
body .responsible if somebody takes
up a work for Rs. 100 crores and
after five "years comes up and says

[RAJYA SABHA]
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that he has not been able to complete
the work within Rs. 100 crores and
that it has to be for Rs. 1,000 crores,
Then we are left only for conducting
a post-mortem. We have now chan-
ged the system. We have called this
new system 'definitive cost estimates'.
I have mentioned in my statement.
What is this definitive cost estimate?
I do not want to mention the
name of the country. Some hon.
Member asked about Bokaro. Ja
Bokaro, there is a foreign' company.
They have not performed well and
they have not been able to do the
work within the scheduled time. I
do not know in what way we should
take action. This has cost us much.
We have learnt from our own expe-
rience and we have learnt from the
(experience of ,the developed count-
ries also. This experince is ou, trea-
sure and this experience is our heri-
tage. We are doing everything on
the basis of this experience. I have
mentioned about definitive cost esti-
mates. We have given to certain
foreign consortia and we have said
that they will be neld responsible for
design, engineering erection  and
commissioning of the plant on time.
Otherwise, they will have to pay the
necessary penalty. This commitment
is firm. This is one  thing.
The second 16, so far as the local
people are concerned, they have to
do [the Work with in that stipulated
time also. I do not want to criticise
any public sector undertaking. I
have the experience of the HEC. One
of our steel plants in Vizag is being
constructed! Day in and day out I
and the Minister of Industry have
been asking the Managers of those
public  Sector  undertakings, Please
supply us the material on time so
that we are able" to erect it." We
have failed in many respects. But in
so far as the items which we are im-
porting are such which are not pro-
duced in the country, emphatically I
would say so. You can ask whether
Blast furnace is not being manufac-
tured in India. I will tell the hon.
Member, yes, blast furnace is being
manufactured and in a plant which
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is in his neighbourhood, by the HEC.
We are not doing modernisation in
the green belt area. We are doing
modernisation of the existing plants.

SHRI RAM AWADHESH SINGH:
I know the difference.

SHRI MAKHAN LAL FOTEDAR:
Just allow me to explain. You have
used the phrase "Green belt." I am
repeating the phrase. We ar. doing
the reconstruction of the blast fur-
nace. That technology is not available
indegenously. That  technology  is
not available with the HEC. That
technology is not available in any
part of the country. And we have to
import that technology. That techno-
logy is one of the best in the Soviet
Union. I think, I should have no ob-
jection to import the" technology from
the Soviet Union.

s oadn Ver : gad PRy
w3 Tt L. (mEEm) L.
feaar wdz mo €Ay & W F

SHRI MAKHAN LAL FOTEDAR:
I,ncoming to that. Then I will
come to the foreign exchange parts
of this Project, I am coming to that.
Don't worry.

st waaw fag: ead a@=f
feqar amar & 7 wrfgz W sy
wraar =rfgy 77

gqawmefa @ &, 3w ST AT,
g «qr qT W@ & | WY gIT IFEA
a7 § 7
SHRI MAKHAN LAL FOTEDAR:
I would tell the hon. Member that I
am told, even the MECON has held
and also other metallurgists have
told us that reconstruction of blast
furnace has never been done in India
by any of the companies. I am firm-
ly of the view. My view is based on
the opinion given by the MECON
and others.

The second thing is, about basic
oxygen furnaces, continuous casting
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and sinter plants, I am told and con-
firmed by the MECON that n, licenc-
ed capacity exists in the country. No
company makes these plants in the
country.

SHRI RAM AWADHESH SINGH:
Which plant?

SHRi MAKHAN LAL FOTEDAR:
These equipments.

Then, about modernisation of rol-
ling mills and raw material handling,
no experience in modernising these
facilities ihcludng upgradation of
technology existg i, India. So, per
force, we had to import this techno-
logy. By imporling this technology
we are going to adopt this technology
also in our country. This has been
done oh the recommendation made
by the MECON because the MECON
ar. our consultants. That also is a
public sector  undertaking. They are
our consultants  for  the Durgapur
Steel Plant.

Then, coming to the foreign ex-
change component, the MECON pre-
pared the detailed project report or
the feasibility report at that time. I
agree that is was sanctioned for Rs.
1.357 crores but according to the 1984
or 1986 prices. This plan...

iR Aadnfag: fagm N
ar_amaﬁn'&eaam%gm?

SHRI MAKHAN LAL FOTEDAR:
We have accepted everything, what
MECON hag done. It is on the basis
of MECON. That is what I am saying,
it. is on the basis of MECON. It has
gone up to Rs. 2,667 crores. Accord-
ing to the present price, estimate it
has to be completed within- four years
and "with in the definitive cost esti-
mate. They will have no claim what-
soever to ask for any cost escalation
at the time when it is completed. I
don't want) that Bhilai should get
repeated in these things. What we
have done is that within the stipula-
ted time and Within the fixed price
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this project has to be completed. We
have done two things. Not only the
definitive cost estimate, not only the
memoranda of Understanding, but
another thing for making it more
effective is that a separate Executive
Director will be in charge of moder-
nisation programme of a plant. He
will not be in charge only for erec-
tion of the equipment, but he will be
in charge even after completion. He
has to give us the plant in the best
working \and operational order, not
onj*y immediately alter its commis-
sion, but even upto three years as
a minimum, he has to continue there.
[He will be personally responsible
for this. Otherwise One man used to
call for tenders for the equipment of
the plant, another man used to cons-
truct it, the third man used to com-
mission it and the fourth man used
to operate it. We are now holding
only are person responsible for aH'
these jobs.

This is how we are trying to make
the public Rector enterprises rein-
forced so that they are able to com-
pete in the international market.

Now I come to the point of foreign
exchange involved. Total foreign ex-
change sanctioned is Rs. 685 crores.

SHRI JAGESH DESAI: Out of Rs.
10,000...

SHRI MAKHAN LAL FOTEDAR:
No. Out of Rs. 2,667 crores, it is only
685 crores for th, Durgapur Steel
Plant. T am not saying what we
have utilised. This has been sanction-
ed. Then the foreign exchange value
for five . global packages and foreign
exchange estimate value for the sixth
global packages are Rs. 546.14 crores
and Rs. 40.06 crores respectively.
Then foreign exchange value for in-
digenous packages ordered and esti-
mated Is Rs. 25.19 crores. Thus total
value of the entire foreign exchange
which Will go outside the country is
Rs. 1611.39 crores, though the sanc-
tioned estimate is Rs. 685 crores.
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SHRI RAM AWADHESH SINGH:
Is it for Durgapur alone?

' SHRI MAKHAN LAL FOTEDAR:
.Yes, it is for Durgapur alone. Though
the sanction is for Rs. 685 crores, the
outflow of Foreign Exchange will be
only about Rs. .611 crores. Even im
this sanctioned estimate, we have en-
sured that out of this th. hard cur-
rency outflow from our country will
be only Rs. 390.50 crores and Rupee
exchange will be Rs. 1617.97 crores.
This is to total amount so far as the
hard currency is concerned. It will
not be more than Rs. 390.50 crores.
So, I may tell the hon. Members to
see whether we are allowing the hard
currency to go out of the country or
saving the hard currency. So far all
the rupee payment area is concern-
ed, it is the minimum that has been
done. For that also there is no hard
currency outflow. I feel that this is
the cheapest thing that we could
have done.

SHRIJAGESH DESAIL:  And no
outflow during subsequent years.

SHRI MAKHAN LAL FOTEDAR:
During the subsequent years nothing.
Even a single penny will not go out-
side the country. The rest will be uti-
lised within the country.

Now, whether A is there or B is
there, I told you that I am a votary
of the public sector more than any-
body else. The policy of our Govern-
ment is that the public sector shall
have commanding heights in our eco-
nomy.

We shall not and we will not go
beyond the Industrial Policy Resolu-
tion of 1956.

it qasmgniay:  STEr 4

w9 & |y &< fearaw dE o9,
ggF AT FowAr FwAry

(=zaeme)

SHRI MAKHAN LAL FOTEDAR :
That Resolution is the Magna Carta
for us. That Resolution represents
the will of the nation.
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THE DEPUTY CHAIRMAN: I think
Mr. Ham Awadhesh Singh should be
absolutely satisfied because the Min.
ister almost spoke for an hour."

SHRI MAKHAN LAL FOTEDAR:
Somebody has mentioned about the
World Bank. I would not like to
involve myself in this World Bank
matter; perhaps, the CPM Member is
just smiling on this. But you know
what is the philosophy of that. 1
would like to keep silent on that. But
one or two things I would like to
say. Who is the person who is sup-
posed to take the decisions on this.
I must tell you what we have done.
We have delegated the authority to
various forums or various authorities
in the Government what I would call
the decision-making process what I
would call, who will be responsible
for taking decisions in thes. matters.
I will also clarify that. For your
information, I want to tell you that
the decision-making process about
Durgapur steel plant we have very
well clarified. The first thing is
MECON and the Technical Advisory
Committee. The second is the Ten-
der Evaluation Committee in .Durga-
pur steel plant. The third is the
Sub-Committee of the SAIL Board.
The fourth is the Empowered Com-
mittee of Secretaries which shall con-
sist of six Secretaries to the Govern-
ment of India. They will take the
decision on every matter with regard
to this. I. must tell the hon. Mem-
ber that the political authority has
delegated its powers. I have no re-
ason to disbelieve anyone of them.
They are ag patriots, the bureaucrats
are as patriotic, as any politician or
any Member of Parliament. I have
no reason to disbelieve anyone of
them. This is the Empowered Com-
mittee that we have appointed for
taking any decision either for allot-
ment of contract or for examining the
technological feasibility or any other
such matter. Then, there is the Pub-
lic Investment Board which takes
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other major decisions. So all these
processes have been gone through.
Then, what Trill be the benefit? I will
mention only about the benefit that
will accrue from the modernization of
Durgapur steel plant, so far as tech-
no-economic parameters are concern-
ed. At this time, f will come to the
Durgapur Steel Plant because 1 am
keeping m, eye on the clock also.
Before  modernisation, the energy
consumption is 11.38 G. Calories per
tonne. After modernisation, it will
be 8.3 G. Calories per tonne. Then
coke rate kg. per tonne of hot meta],
before modernisation, is 901 and after
modernisation it will be 653. Similar-
ly, blast furnace productivity tonnes
per cubic metre per day: before mod-
ernisation it is 0.70 and after moderni-
sation it will be 1.04. Similarly, pro-
duction of the liquid steel before
modernisation is 0.986 Million Tones
and after modernisation it will be
1,876 Million Tonnes. Similarly, man-
power productivity before modernisa-
tion is 46 and after modernisation it
will increase to 96 It will be more
than double. Even TISCO has not
been able to... (Interruptionsp)uﬁﬂ
dtvmeminfom: o

ffsrasr = 7¢ Wy &, W9 RN

FarEd |
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SHRI MAKHAN LAL FOTEDAR
I am coming to that. Even the TISCO
manpower productivity is not like
that even now, I wonder how an
ex-socialist can become a votary of
TISCO now. I am very happy..
(Interruption).

SHRI RAM AWADHESH SINGH:
Don't mistake me.

SHR1 MAKHAN LAL FOTEDAR :
I have the figures about other plants
also but I need not go into them and
I will give some picture about------
(Interraptions) . Then there are
other points. Then the hon Member
has mentioned that so far as MECON
is concerned.. .(Interruptions)
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SHRI RAM AWADHESH SINGH:
What about R&D?

SHRI MAKHAN LAL FOTEDAR ;
R&D is a research organisation. This
is not at aH involved in these matters.
We have built two types of research
activity. One 1is inbuilt in. the plant
and the other is R&D centre at Ranchi.
That has nothing t, do with it and
they do not make the design for this.
For your information, the things that
we have given to the foreign compa-
nies, not the multinationals, as you
called it are the things which we °
cannot design, procure or manufac-
ture here in the country.

st W wagw fag @ A9 ¥
fraer 2 @ &7 & I 3 H9)-
feqq &, AR TAET | SLHAT H
framr & @ &7

SHRI MAKHAN LAL FOTEDAR :
I think, I have told the hon. Member
even about Burnpur. I have told you
that the Japanese are doing it there
but investment decision has not been
taken so far. They are preparing the
DPR... (Interruptions)... No, no;
that has not been done. They ore
doing the detailed engineering works.
I hope that by the end of the year or
by the third quarter of this year, that
also will be completed. Similarly, we
have not taken any; investment decis-
ion in regard to RSP. So, with
these words, I would like to tell the
hon. Member that one generally sees
one's own face; in the mirror. What-
ever one's face will be, that will be
depicted in that mirror. Our hands
are clean. Our intentions are clear
and our goal is well-defined. So,
with all these things we will take
this country to progress an*prosperi-
ty. Thank you.
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Nothing will be recorded. 3 have said
4 both in Hindi and in English,
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Please. I have to adjourn the House.
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THE DEPUTy CHAIRMAN: Now.
I should say, before adjourning the
House, that 1 thank the Members
from both sides of the House for their
contribution  (Interruptians).

ot rw gqrem fag: *

THH DEPUTY CHAIRMAN: I
thank all the Members for their co-

operation in this current Session which
is going to end today. We had long
~hours of discussion spread over al-
* most 100 hours...
(waawm) @w @ awga gea
v fewzq agf =T a8 § 1 o1 Un
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Not recorded.
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SHRI VISHWA BANDHU GUPTA:

Madam, think he is making some
serious remarks against ¢the Chair
".. (Interrtiptions)...

THE DEPUTY CHAIRMAN: I have
already. said -that what he says will
not go on record (Interruptzons)

[T 9 mr‘rsr T X F oA
qraF am AL a0ar AT - HEAT
9311 BIX 4 @wlg A
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: (Interruptions)
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB):
m Mr. Ram Awadhesh Singh, you
'must have some consideration for
the people who have not taken
even their meals... (Interruptions)

.They are waiting for the com-
pletion of this Calling Atten-
tion Motion. This is very unfortu-
nate. It is unfortunate that some
Members cannot even listsn to the
Chair.  People will have to go

j thing, come with that during the ne:
Session. But do not penalise t?
people who are here now. Don't te

the patience of the people... (Inte
ruptions).. .Ht is very very unforti
|nate...  (Interruptions”™... Don't pen;
lise the people.

THE DEPUTY CHAIRMAN; L<

nothing of what he says be recordei
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FAREWELL TO RETIRINGMEN
BERS AND VALEDICTORY
* REMARKS
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Honourable Members, I have to mention

here that some of the Mem- bers' terms

are going to expire nex] month—one is
that of Mr. Basuimatar:

*Not recorded.




